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ORDER

Counsel representing both the parties are present. While making submissions,

Counsel for petitioner stated that he has not filed the affidavit and bank

statement and other required statutory formalities to be complied as per the

provisions of the 1B Code, 2016. In view of the notification dated 29.6.2017

issued by the Ministry of Corporate Affairs, the matter stands abated.
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Member (Judicial)



